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IN Tiik CENTRAL ADMINISTRATIVE TRIBUNAL 1 HYDERABAD BENCH

AT HYLERABRD

0.h.Ne.110/96 . Cate of Order : 12.4,96
BETWEEN: PR AV
G.V.NAreimha Rae Sl o ;;, Applicant,
w . we
ARD L s

1, The Directer General, . .
Telecemmunicatiens, e T
Sanchar Bhavan, o
tiew Delhi.

2, The Chief General Manager,
Telecemmunicatiens,

A P.Circle,

Hyderabed, .. Respendents,
Ceunsael fer the Applicant , e Mr.,V.Venkateswara Rae
Ceunsel fer the Respendents ‘ .. Mr.K,Ramulu
COREM:

HOK'ELE SHRI R.RANGARAJAN : MEMBER (ADMN.)

JUDGEMENT

- e S G - e -

X As per Hen'ble Shri R,Rangsrzjsn, Member (Admn,) X

Heard Mr.V.Venkateswara Rae, learned ceunsel fer

the applicant.. kKene fer the respendents,

2. The apblicant in this OA was initially appeinted
en 17.1.55 as Telegraphist, he wss premeted as ASTT (TTS
Greup-C) Q.e.f; 25.8.73, ?ﬁereafter he was premeted te
TTS Greup~B service in the scale of pay ef §:650-1200 on
regular basis w,e,f, 17.2,83, The apﬁlicant submits that
Sri B;leshwar Singh whe is junier te him in the cadre &f

Greup~-B and ASTT Greup-C was drawing mere pay than him when
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he was premsted te TTS Greup-B service, Hence he reguests
e

for stepping vp ef (PIY equal te Sri Baleshwar Singh frem the

{JLLL A gum»WJ W

fﬁyégraW1ng mere pay than him,

3. Sri Beleshwar Singh was premeted te Greup-B service
in the scale ef pay ef Rs,650~1200 en regular basis w;e.f.
23,6.R4. Earlier te thet he was werking in Greup-B service
en achec basis w.e,f, 1978 enwards, It is alse stated that
the applicant stands at serial Ne 70137 in the senierity list
ef TTS Greup=-B whereas S5ri Baleshwar Singh name is at Sl1,.Ne.
VOIQTl:;:i he is’§39i31 te 5ri Baleghwar Singh ip the c&adre
ef TTS Greup-B, It is alse submitted that he is alse senier

te Sri Baleshwar Singh in the lewer grade eof ASTT,

4, In view of the abeve he submitted 5 representation
te the L,h-:um-n, Te'le-u'\m Cemmissien fer stepping up ef pay

AlE A2 yuninr ivis
en par with Sri Baleshwar Singh frem the pﬂyA?FRWLUQ mere
pay than him in the cadre ef Greup~B and sther censequential
benefits by & representatien dated 30,1.95 (A-2), It is
reperted that ne reply has been given te this representatien.
Aggrieved by the abave the applicant has filed this OA fer
the relief ef stepping up o;z;ay en par with Sri Baleshwar Singl
in the cadre ef TTS Greup-B with censeguential benefits as

given in the judgement of this Tribunal in OA2,873/93 dated

5.11,94,

5. . The learned ceunsel fer the applicant submitted
that thls case 1s cevered by OA.873/93 and batch which was
decided en 5.11.94. 1In view eof the absve submissien the

1
fellewing directien is given :=-
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The pay &f the applicant sheuld be stepped up en par wikh

his junier Sri Baleshwar Singh frem the date Sri BaleshwarSingh
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"was drawing mere pay than him in the cadre ef TTS Greup~B
after making pecessary verificatien in regard te his senjerity
ever that ef Sri Baleshwar Singh., He is entitled fer arresrs

Jav~— 3 years prier te filing ef this OA i.e. frem 25.1.93 (this
Ch is filed en 25.1.96).

6. The OA is erdered accerdingly. Ne cests.
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IN THE CENTRAL AD&INISTRATIVE TRAIBUNAL: HYDERABAD BENCH

AT HYDERABAD

CP.438/96 in OA.110/96 . dt.11-8-98
Between

G.V. Narasimha ﬁao s Applicant

and

1, Sri M.P. Mody
Directer General
Te lecommunications
Sanchar Bhavan
New Delhi

2. Sri M.V, Bhaskar Rae
Chief General Manager

Te lecemmunicatieds
AP Circle, Hyderabad ‘ 3 Respondents
Ceunsel fer the applicant t V, Venkateswara Kze
' Advecate
Counsel fer the respendents : V. Bhimanna
CGSC
Ceram

_ Hen. Mr. R, Rangarajan, Member (Admn, )

Hen. Mr. B:S. Jai Parameshwar, Member (Judl)

Order

dral erder (per Hen. Mr. R. Rangarajan, Member (Admn.)

Heard Sri v, Bhimanna, learned ceunsel for the.
respendents., He has preduced a letter Ne.A,.18/FP/96-97 |
dated 24-2-1997 wherekby the pay of the applicant herein
has been stepped up on par with his junier Sri Baleswar
Singh, STT. This letter gives details ef pay tov be fixed
frem ‘84 te B9,

In view of the akeve the CP is clesed., ILetter dated

/Zziu2~1997_1s taken en recerd. 0\(‘\\_,£L———ﬂ""1ffi:’
.5. Jai-Parameshwar) - (R, Rangarajan) '
_/ﬂ/’

ember {Judl.) Member (Admn.)

\/\’g"/L’%Qated : August 11, 98 ﬁk‘“’l”“" N
, Dictated in Open Ceurt ‘Ebil’ﬁwﬁﬁ J
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